
ORISSA HIGH COURT

FILING REPORT AS ON :11/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0001278/2020 BIRENDRA DALEI SURYAKANTA DWIBEDI RANPUR /278 /2019

VS VS ()

STATE OF ODISHA //

2 BLAPL/0001279/2020 DIPU PRADHAN AMITAV TRIPATHY FATEGARH /68 /2015

VS VS ()

STATE OF ODISHA //

3 BLAPL/0001280/2020 MRUTUNJAYA DASH @ MITUMJAY DAS DIPTI RANJAN BHOKTA POTTANGI /117 /2019

VS VS ()

STATE OF ODISHA //

4 BLAPL/0001281/2020 SAPAN KUMAR DAS BRAHMANANDA TRIPATHY RASGOBINDPUR /66 /2019

VS VS ()

STATE OF ODISHA //

5 BLAPL/0001282/2020 KARTIKESWAR BEHERA @ PAPU SMRUTI RANJAN MOHAPATRA BERHAMPUR CYBER CRIME /07 /2018

VS VS ()

STATE OF ODISHA //

6 BLAPL/0001283/2020 MD. ALLI DHIRENDRA KU. MOHAPATRA KUTRA /97 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0001284/2020 SANTOSH @ ASHOK KU. RANBIJULI @ SWAINJAYADEBA BEHERA RANPUR /106 /2001

VS VS ()

STATE OF ODISHA //

8 BLAPL/0001285/2020 PITAMBAR KHILA ASIT KU JENA KALIMELA /01 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0001286/2020 SADHU SISA ASIT KU. JENA ORKEL /17 /2015

VS VS ()

STATE OF ODISHA //

10 BLAPL/0001287/2020 SUBHRANSHU SEKHAR RATHA CHHABI BEHERA BARANGA /150 /2019

VS VS ()

STATE OF ODISHA //

11 BLAPL/0001288/2020 MANOJ HARIJAN SUBODH KUMAR MOHANTY KOTPAD /103 /2019

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0001289/2020 DOLAMANI MAJHI MANAS CH JENA KOMNA PS /331 /2016

VS VS ()

STATE OF ODISHA //

13 BLAPL/0001290/2020 BISU KHILA SASIM AJITAV PATTNAIK CHITRAKONDA /28 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0001291/2020 BABAJI MOHARANA DIBYAJYOTI SAHOO KENDRAPARA /152 /2019

VS VS ()

STATE OF ODISHA //

15 BLAPL/0001292/2020 SUNIL PARAMANAIK MANASH RANJAN NAYAK  / /0

VS VS ()

STATE OF ODISHA //

16 BLAPL/0001293/2020 SIDESH KHARA SASIM AJITAV PATTNAIK CHITRAKONDA /25 /2020

VS VS ()

STATE OF ODISHA //

17 BLAPL/0001294/2020 NARASINGH HARIJAN ARIJEET MISHRA KUNDRA /106 /2019

VS VS ()

STATE OF ODISHA //

18 BLAPL/0001295/2020 CHAKRADHAR  BEHERA DIBYA JYOTI SAHOO RAJNAGAR /220 /2019

VS VS ()

STATE OF ODISHA //

19 BLAPL/0001296/2020 RUPESH KUMAR DEVASHIS PANDA TITILAGARH /74 /2019

VS VS ()

STATE OF ODISHA //

20 BLAPL/0001297/2020 DILIP MANDAL DEVASHIS PANDA TITILAGARH /74 /2019

VS VS ()

STATE OF ODISHA //

21 BLAPL/0001298/2020 SUDAM SETH JAGABANDHU SAHU BIJEPUR /08 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0001299/2020 SUDAMA PATRA S.P.DASH SORO /10 /2020

VS VS ()

STATE OF ODISHA //

23 BLAPL/0001300/2020 CHANDAN NAIK ARUN KUMAR DAS PARJANG /308 /2019
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0001301/2020 MANAS RANJAN PAL DILLIP LENKA PURIGHAT /254 /2019

VS VS ()

STATE OF ODISHA //

25 BLAPL/0001302/2020 KARUNA KARA MANDAL @ KARUNAKAR MANDALAJYOTIRMAYA  SAHOO PATTAPUR (ASKA) /6 /2020

VS VS ()

STATE OF ODISHA //

26 BLAPL/0001303/2020 RAJESH SINGH ANAHTA PRASAD MISHRA JAMANKIRA /74 /2019

VS VS ()

STATE OF ODISHA //

27 BLAPL/0001304/2020 GUDU @ PRADEEP BEHERA ABHIJIT DAS JAJPUR TOWN /399 /2019

VS VS ()

STATE OF ODISHA //

28 BLAPL/0001305/2020 SRIDHULI @ DHULI MANOJ B.R.TRIPATHY MOHANA /15 /2020

VS VS ()

STATE OF ODISHA //

29 BLAPL/0001306/2020 SOUMAY RANJAN SAHOO @ SUNIL S.ROUT LALBAG /8 /2018

VS VS ()

STATE OF ODISHA //

30 BLAPL/0001307/2020 FIRDOSH ALAM A.K.DASH SAMBALPUR TOWN /257 /2019

VS VS ()

STATE OF ODISHA //

31 BLAPL/0001308/2020 FIRDOSH ALAM A.K.DASH DHANUPALI /240 /2019

VS VS ()

STATE OF ODISHA //

32 BLAPL/0001309/2020 FIRDOSH ALAM A.K.DASH SAMBALPUR TOWN /281 /2019

VS VS ()

STATE OF ODISHA //

33 BLAPL/0001310/2020 TUNA @  RANA PRATAP  CHOUDHURY DEEPALI MAHAPATRA ASKA /2 /2016

VS VS ()

STATE OF ODISHA //

34 BLAPL/0001311/2020 ANIL MAKAR SURYA N. SATPATHY JHARSUGUDA /835 /2019

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0001312/2020 BIKASH PATEL SURYA N. SATPATHY JHARSUGUDA /835 /2019

VS VS ()

STATE OF ODISHA //

36 BLAPL/0001313/2020 SADA BISOI MANAS CHAND MACHHKUND /85 /2019

VS VS ()

STATE OF ODISHA //

37 BLAPL/0001314/2020 BABULI @ KRISHNA CHANDRA MOHANTY RANJAN KUMAR PRADHAN-A BASELI SAHI PS /16 /2020

VS VS ()

STATE OF ODISHA //

38 BLAPL/0001315/2020 CHANDAN KUMAR PANI RANJAN KUMAR PRADHAN-A SINGHADWAR PS /116 /2015

VS VS ()

STATE OF ODISHA //

39 BLAPL/0001316/2020 PRASANTA KUMAR SAHOO N.K.LENKA RANPUR /252 /2018

VS VS ()

STATE OF ODISHA //

40 BLAPL/0001317/2020 CHATURBHUJA  NAIK BISWA PRAKASH DHAL PARJANG /190 /2019

VS VS ()

STATE OF ODISHA //

41 BLAPL/0001318/2020 SUBASH CHANDRA BEHERA PANCHANAN PANIGRAHI BHUBAN /204 /2019

VS VS ()

STATE OF ODISHA //

42 BLAPL/0001319/2020 MARSHALIN PADHIARY SUVASHISH PATTNAIK BHUBANESWAR VIGILANCE /06 /2020

VS VS ()

STATE OF ODISHA(VIG.) //

43 BLAPL/0001320/2020 MANTU SAMANTA @ SANTA DIPTI RANJAN BHOKTA POTTANGI /117 /2019

VS VS ()

STATE OF ODISHA //

44 BLAPL/0001321/2020 PUTU @ UPENDRA SUTAR NITYANANDA MOHAPATRA SIMULIA /10 /2020

VS VS ()

STATE OF ODISHA //

45 BLAPL/0001322/2020 DIBYA @ KESHABA DANDASENA B.S.DASPANDA DUNGURIPALI /94 /2018

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0001323/2020 A.LAXMAN @ A.LACHAMA AMULYA RATNA PANDA KUAKHIA /286 /2019

VS VS ()

STATE OF ODISHA //

47 BLAPL/0001324/2020 GYANA HANSDA AMULYA RATNA PANDA SAHADEV KHUNTA /208 /2019

VS VS ()

STATE OF ODISHA //

48 BLAPL/0001325/2020 LAXMAN NAIK S.P.DASH TARASINGI /200 /2019

VS VS ()

STATE OF ODISHA //

49 BLAPL/0001326/2020 JAGDWAL SAW MANAS CHAND MACHHKUND /85 /2019

VS VS ()

STATE OF ODISHA //

50 BLAPL/0001327/2020 VIVEKANANDA NAYAK @ VIVEK SAPAN KUMAR LENKA KHANDAGIRI P.S. /177 /2019

VS VS ()

STATE OF ODISHA //

51 BLAPL/0001328/2020 DIBAKAR MALLIK DEEPAK KUMAR DAS RAMACHANDI /52 /2018

VS VS ()

STATE OF ODISHA //

52 BLAPL/0001329/2020 LALINDRA SABAR TUKUNA KU.MISHRA JUNAGARH /224 /2019

VS VS ()

STATE OF ODISHA //

53 BLAPL/0001330/2020 VIVEKANANDA NAYAK @ VIVEK SAPAN KUMAR LENKA BALIPATNA /156 /2019

VS VS ()

STATE OF ODISHA //

54 BLAPL/0001331/2020 KHUSBOO DEVI B.K.GHADEI PLANTSITE /387 /2019

VS VS ()

STATE OF ODISHA //

55 BLAPL/0001332/2020 HEMANTA GHADEI JAYADEBA BEHERA  / /0

VS VS ()

STATE OF ODISHA //

56 BLAPL/0001333/2020 LAXMAN DAS AMULYA RATNA PANDA KUAKHIA /286 /2019

VS VS ()

STATE OF ODISHA //

57 BLAPL/0001334/2020 PANCHU MUNDA SAMARENDRA MOHANTY KEONJHAR TOWN /252 /2019
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VS VS ()

STATE OF ODISHA //

58 BLAPL/0001335/2020 TUNA DIGAL AMIYA KUMAR TARAI PHIRINGIA /138 /2015

VS VS ()

STATE OF ODISHA //

59 CMAPL/0000121/2020 DASARATHA MOHANTA ADV.  / /

VS VS ()

BISESWAR MOHANT //

60 CMAPL/0000122/2020 DURGESH NANDAN GIRI adv.  / /

VS VS ()

REGIONAL TRANSPORT AUTHORITY,KEONJHAR //

61 CMAPL/0000123/2020 RAMESH CH.SWARO ANINDYA KUMAR MISHRA  / /

VS VS ()

BERHAMPUR UNIVERSITY //

62 CMP/0000162/2020 M/S.DECOR REALITY PVT LTD TAPAS RANJAN MOHANTY  / /

VS VS ()

SAROJ GUPTA //

63 CMP/0000163/2020 SACHINDRA PATRA DEVENDRA KUMAR SAHOO 1  / /

VS VS ()

RAJKISHORE @ PURUSOTTAM BISWAL //

64 CMP/0000164/2020 AKSHAYA KUMAR PANDA GANESHWAR RATH  / /

VS VS ()

GOURIBALA PANDA //

65 CMP/0000165/2020 SWAPON KUMAR MOHAPATRA S.S.S.MOHANTY  / /

VS VS ()

SUMANTA KUMAR MOHAPATRA //

66 CMP/0000166/2020 JUDHISTIRA PRADHAN TUSHAR KUMAR MISHRA  / /

VS VS CIVIL JUDGE (SD),BANKI(Cuttack)

SUSANTA PRADHAN CS/0000015/2019

67 CMP/0000167/2020 AKSHAYA KUMAR SENA H.N.MOHAPATRA  / /

VS VS ()

BIDULATA DEI //

68 CONTAC/0000001/2020 SHYAM SUNDAR MOHARANA ADV  / /

VS VS ()
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RAMASIS HAZARA //

69 CONTC/0000496/2020 BADRI NARAYAN SATAPATHY SUBRAT MISHRA  / /

VS VS ()

PRASANNA KUMAR JEEVAN DASH //

70 CONTC/0000497/2020 RUBEN CHANDRA DAS ADV  / /

VS VS ()

RAMASIS HAZARA //

71 CONTC/0000498/2020 SHYAM SUNDAR MOHARANA ADV  / /

VS VS ()

RAMASIS HAZARA //

72 CONTC/0000499/2020 MADHABA MALI NIRANJAN ROUT  / /

VS VS ()

THE DIRECTOR AGRICULTURE AND FOOD PRODUCTION //

73 CONTC/0000500/2020 GOLAK BIHARI BARIK ADV  / /

VS VS ()

SIBAPRASAD NAYAK //

74 CONTC/0000501/2020 SRIDHARA ATAKA ADV  / /

VS VS ()

ASIT TRIPATHY //

75 CONTC/0000502/2020 AJAYA KUMAR SAHOO ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

76 CONTC/0000503/2020 PARAMANANDA BARIK ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

77 CONTC/0000504/2020 PRAFULLA KUMAR SAMAL ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

78 CONTC/0000505/2020 BISHNUPRIYA JAYASINGH ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

79 CONTC/0000506/2020 TAPAN KUMAR SAMANTRAY ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //
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80 CONTC/0000507/2020 NANDA KISHORE ROUT ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

81 CONTC/0000508/2020 SANTOSH KUMAR DAS ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

82 CONTC/0000509/2020 SATYABAN PRADHAN ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

83 CONTC/0000510/2020 JAYARAM TRIPATHY ADV  / /

VS VS ()

G.MATHI VATHANAN //

84 CONTC/0000511/2020 DR.BEDAMATI MISHRA ADV  / /

VS VS ()

SUNDERLAL SEAL //

85 CONTC/0000512/2020 DR.BEDAMATI MISHRA ADV  / /

VS VS ()

TAPAN KUMAR SATPATHY //

86 CONTC/0000513/2020 DR.BEDAMATI MISHRA ADV  / /

VS VS ()

SIBANI MOHAPATRA //

87 CONTC/0000514/2020 BINODINI SATPATHY YUVRAJ PAREKH  / /

VS VS ()

MANAGING DIRECTOR, ODISHA COOPERATIVE //

88 CONTC/0000515/2020 MADAN MOHAN ROUTRAY MILLAN KUMAR  / /

VS VS ()

CHITHRA ARUMUGAM //

89 CONTR/0000008/2020 KUMUDINI BHOL R.N. MOHANTY  / /0

VS VS ()

ANUP KUMAR SAHOO //

90 CRLA/0000116/2020 RADHU NAG A.K.SAHOO KOMNA PS /200 /2013

VS VS ()

STATE OF ODISHA //

91 CRLA/0000117/2020 BIKRAM KESHARI MISHRA SATYA NARAYAN MISHRA-4 DHAULI PS /171 /2019
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VS VS ()

STATE OF ODISHA //

92 CRLA/0000118/2020 PARAMJEET PRASAD DEBASNAN DAS TIRING /43 /2014

VS VS ()

STATE OF ODISHA //

93 CRLA/0000119/2020 KISHNA CHANDRA KHATUA @ CHALIA NILAKANTHA DAS BALIPATNA /246 /2016

VS VS ()

STATE OF ODISHA //

94 CRLA/0000120/2020 DEBA MADKAMI JUGALA KISHORE PANDA  /74 /2017

VS VS ()

STATE OF ODISHA //

95 CRLA/0000121/2020 ASIT KUMAR MOHANTY B.S.DASPARIDA BASTA /56 /2012

VS VS ()

STATE OF ODISHA //

96 CRLA/0000122/2020 GOBINDA PALEI SARAT CHANDRA MISHRA RANPUR /36 /2019

VS VS ()

STATE OF ODISHA //

97 CRLA/0000123/2020 CHAGULA @ MANOJ JENA @ MANOJ KUMAR JENAA.PATTANAIK BHANDARIPOKHARI /9 /2020

VS VS ()

STATE OF ODISHA //

98 CRLA/0000124/2020 KAILASH CHANDRA JENA PRASHANTA KUMAR NAYAK BONTH /32 /2012

VS VS ()

STATE OF ODISHA //

99 CRLA/0000125/2020 SUBHAM SAHU BHOJARAJ SETH  / /0

VS VS ()

STATE OF ODISHA //

100 CRLMA/0000040/2020 RAMESH DASH@BEHERA ADV.  / /0

VS VS ()

STATE OF ODISHA //

101 CRLMA/0000041/2020 AVILIPSA MOHAPATRA SATYANARAYAN MISHRA-4 BHADRAK RURAL /447 /2019

VS VS ()

STATE OF ODISHA //

102 CRLMA/0000042/2020 AVILIPSA MOHAPATRA SATYA NARAYAN MISHRA-4 BHADRAK RURAL /447 /2019

VS VS ()
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STATE OF ODISHA //

103 CRLMC/0000437/2020 AUROBINDA DAS ROHIT MAHATO KARANJIA /39 /2011

VS VS ()

STATE OF ODISHA //

104 CRLMC/0000438/2020 NARENDRA BAG SURYAKANTA DWIBEDI SINDHIKELA PS /69 /2017

VS VS ()

STATE OF ODISHA //

105 CRLMC/0000439/2020 SUBANTA PING M/S.B.SAHOO KUCHINDA /39 /2015

VS VS ()

STATE OF ODISHA //

106 CRLMC/0000440/2020 PRATAP PARIDA JYOTIRMAYA SAHOO KHALLIKOTE /148 /2017

VS VS ()

STATE OF ODISHA //

107 CRLMC/0000441/2020 BHAGABAN PARIDA PRASANTA KUMAR NANDA NAYAGARH SADAR /12 /2013

VS VS ()

STATE OF ODISHA //

108 CRLMC/0000442/2020 SAHUKAR TAUDU SAMVIT MOHANTY POTTANGI /21 /2009

VS VS ()

STATE OF ODISHA //

109 CRLMC/0000443/2020 PRAVAKAR MOHANTY PRAMOD CH.SEJPADA MAHILA P.S. BUXIBAZAR /199 /2013

VS VS ()

STATE OF ODISHA //

110 CRLMC/0000444/2020 KARTIK RAY SARMA AMULYA RATNA PANDA INDUSTRIAL /108 /2014

VS VS ()

STATE OF ODISHA //

111 CRLMC/0000445/2020 BASANTA KUAMR SAHU PRAJIT KUMAR PRADHAN  / /0

VS VS ()

SULOCHANA SAHU //

112 CRLMC/0000446/2020 GOURABASHIS DAS SUJATA JENA MARKAT NAGAR /43 /2018

VS VS ()

STATE OF ODISHA //

113 CRLMC/0000447/2020 NIRANJAN DAS A.K.SAHOO DASPALLA /20 /2014

VS VS ()

STATE OF ODISHA //
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114 CRLMC/0000448/2020 RABINARAYAN NANDA BHARAT JALLI ANGUL TOWN /205 /2017

VS VS ()

STATE OF ODISHA //

115 CRLMC/0000449/2020 MOHAN KUMAR MOHANTY RAMA CH.MOHANTY NIMAPADA /100 /2016

VS VS ()

STATE OF ODISHA //

116 CRLMC/0000450/2020 MOHAN KUMAR MOHANTY RAMA CH.MOHANTY NIMAPADA /109 /2016

VS VS ()

STATE OF ODISHA //

117 CRLMC/0000451/2020 SIBU PRASAD PRADHAN PRASANNA KUAMR MISHRA NAYAPALLI P.S. /160 /2019

VS VS ()

STATE OF ODISHA //

118 CRLMC/0000452/2020 KHAGENDRANATH  BEHERA MANOJ KUAMR OJHA BALASORE TOWN /257 /2016

VS VS ()

STATE OF ODISHA //

119 CRLMC/0000453/2020 PAKI@LATIKA BARIK SATYA RANJAN MULIA BANSADA /148 /2016

VS VS ()

STATE OF ORISSA //

120 CRLMC/0000454/2020 KSHIROD UDABAR@BIKASH UDABAR A.K.SAHOO DEOGARH /243 /2008

VS VS ()

STATE OF ODISHA //

121 CRLMC/0000455/2020 ARJUNA KAR@MUNA A.PATTANAIK BERHAMPUR TOWN /96 /2012

VS VS ()

STATE OF ODISHA //

122 CRLMC/0000456/2020 NARASIMHA@NARASINGH MALIGUDIA SUBASH CHANDRA SAHOO  /58 /2013

VS VS ()

STATE OF ODISHA //

123 CRLMP/0000208/2020 JAGADISH CHANDRA JENA SARADA PRASAD DASH  / /0

VS VS ()

STATE OF ORISSA //

124 CRLMP/0000209/2020 KAMALINI BHUYAN SOUBHAGYA KUMAR DASH  / /0

VS VS ()

THE S.P, PARALEKHMUNDI //

125 CRLMP/0000210/2020 NABAGHAN BEHERA SARAT CHANDRA MISHRA  / /0
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VS VS ()

STATE OF ODISHA //

126 CRLMP/0000211/2020 SASMITA SETHI KRUSHNA CHANDRA DASH  / /0

VS VS ()

STATE OF ORISSA //

127 CRLMP/0000212/2020 MANINI SAHOO GOPINATH MISHRA  / /0

VS VS ()

STATE OF ODISHA //

128 CRLMP/0000213/2020 SASMITA MODI BIJAYA KUMAR RAGADA  / /0

VS VS ()

STATE OF ODISHA //

129 CRLMP/0000214/2020 KHIROD CHANDRA MALICK ASHIS KUMAR MISHRA  / /0

VS VS ()

THE STATE OF ORISSA //

130 CRLMP/0000215/2020 BHAGABAN SAHU R.N.MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

131 CRLMP/0000216/2020 SITA MOHANTY K.C.NAYAK  / /0

VS VS ()

IIC, CHOUDWAR //

132 CRLMP/0000217/2020 CHITTA RANJAN MISHRA A.PATTANAIK  / /0

VS VS ()

STATE OF ORISSA //

133 CRLMP/0000218/2020 SEEMAB SHAWANA K.M.H.NIAMATI  / /0

VS VS ()

STATE OF ORISSA //

134 CRLMP/0000219/2020 LABANYA SETHI BIBEKANANDA NAYAK  / /0

VS VS ()

STATE OF ODISHA //

135 CRLREV/0000123/2020 UMESH MOHANTY MANOJ KUMAR PATI  / /0

VS VS ()

SANATANU NANDA //

136 CRLREV/0000124/2020 JAGANNATH MAHAKUD ARIJEET MISHRA KEONJHAR SADAR /393 /2019

VS VS ()
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STATE OF ODISHA //

137 CRLREV/0000125/2020 SWARNALATA MOHAPATRA@RITA MOHAPATRABIBHU PRASAD DAS  / /0

VS VS SPECIAL JUDGE,C.B.I. II,BHUBANESWAR(Khordha *)

UNION OF INDIA (C.B.I) Spe/0000002/2010

138 CRLREV/0000126/2020 MUKTARANI B.S.DASPARIDA BALASORE TOWN /39 /2012

VS VS ()

STATE OF ODISHA //

139 CRLREV/0000127/2020 NILANCHAL PANDA JYOTIRMAYA SAHOO  / /0

VS VS ()

STATE OF ODISHA //

140 FAO/0000137/2020 DR. TRAILOKYA PRASAD MOHAPATRA BIJAYA KUMAR PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

141 FAO/0000138/2020 THE BRANCH MANAGER, UNITED INDIA INSURANCE CO. LTD.G.P.DUTTA  / /

VS VS ()

HADU GAUDA //

142 FAO/0000139/2020 M.C. OF BHARAT SEVASHRAM SANGHA PRANAVANANDAMAHENDRA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

143 FAO/0000140/2020 M.C. OF MAA BAPANGI HIGH SCHOOL, INDRAGADAMAHENDRA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

144 JCRLA/0000009/2020 SARAT CH.SAHU ADV. PATTAPUR (ASKA) /80 /2017

VS VS 2ND A.D.J.,BERHAMPUR(Ganjam)

STATE OF ODISHA GR/0000077/2017

145 MACA/0000072/2020 THE MANAGER (LEGAL), M/S. BAJAJ ALLIANZ G.I.CO. LTD.M/S.G.P.DUTTA  / /

VS VS ()

BHANUDEI MANDHATA //

146 MACA/0000073/2020 AJAY KU.SAHOO SATYABHUSAN DAS  / /

VS VS ()

RAGHUNATH PRADHAN //

147 MACA/0000074/2020 KABULI PARIDA ANANGA KUMAR OTTA  / /

VS VS ()

TRILOCHAN BEHERA //
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148 MATA/0000022/2020 LAXMIPRIYA BAL M/S.B.K.ROUTRAY  / /

VS VS ()

DIPAK JENA //

149 RSA/0000050/2020 TAPISWAR MEHER GOURISANKAR PANI  / /

VS VS ()

SAILABALA MEHER //

150 RSA/0000051/2020 BHAGIRATHI DAS PRATYUSHA NAIDU  / /

VS VS ()

DUSASAN DAS //

151 RSA/0000052/2020 BHARATI JENA S.K.NAYAK (2)  / /

VS VS ()

SAROJ KU.JENA //

152 RVWPET/0000120/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

PITABAS PRAHARAJ //

153 RVWPET/0000121/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

SUDHANSU SEKHAR SUBUDHI //

154 TRP(C)/0000046/2020 SATI @ SATYABHAMA SAHOO GOKHA BEHERA  / /

VS VS ()

DR. GANESH PR.SAHOO //

155 TRP(C)/0000047/2020 CHANDINI KANAR ARUN KUMAR DAS  / /

VS VS ()

BIRANCHI KANAR //

156 TRP(C)/0000048/2020 KADAMBINI PADHI PARTHA SARATHI NAYAK  / /

VS VS ()

SIDDHARTHA SHANKAR PADHI //

157 TRPCRL/0000018/2020 NIBEDITA HALDAR RAJIB LOCHAN PATTNAIK MAHILA (BERHAMPUR) /69 /2016

VS VS ()

STATE OF ODISHA //

158 TRPCRL/0000019/2020 PRIYANKA PRADHAN S.ROUT  / /0

VS VS ()

DEEPAK KUMAR BALIARSINGH //

159 TRPCRL/0000020/2020 NIRUPAMA RAY AMIT PRASAD BOSE  / /0
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VS VS ()

PAKASH CHANDRA MARTHA //

160 TRPCRL/0000021/2020 TIKINA PRUSTY JYOTIRMAYA SAHOO MAHILA P.S.(BBSR) /125 /2019

VS VS ()

JITENDRA PRUSTY //

161 WA/0000079/2020 BIDYUT MANJARI SETHI M/S. DR.J.K.LENKA  / /

VS VS ()

STATE OF ODISHA //

162 WP(C)/0005196/2020 NABA KISHORE GIRI M/S. R.P.DALAI  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0005197/2020 RAGHUNATH MAHAKUD M/S.R.P.DALAI  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0005198/2020 KANHEI CHARAN MAHANTA M/S.R.P.DALALI  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0005199/2020 CHAITANYA  PRASAD ARUKH M/S.R.P.DALAI  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0005200/2020 SATYA NARAYAN PANDA K.K.SWAIN  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY TO GOVT. //

167 WP(C)/0005201/2020 BHAGABAT PRASAD DAS PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0005202/2020 PURUSOTTAM SAHOO K.K.SWAIN  / /

VS VS ()

COMMISSIONER-CUM-SECRETATY TO GOVT. //

169 WP(C)/0005203/2020 RAIKAN BESRA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0005204/2020 SWARUP KUMAR MOHANTY K.K.SWAIN  / /

VS VS ()

Page 15/43



ORISSA HIGH COURT

FILING REPORT AS ON :11/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

COMMISSIONER-CUM-SECRETARY TO GOVT. //

171 WP(C)/0005205/2020 DHANANJAYA BEHERA K.K.SWAIN  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY TO GOVT. //

172 WP(C)/0005206/2020 AMIYA KUMAR TRIPATHY PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

173 WP(C)/0005207/2020 SURESH KUMAR JENA K.K.SWAIN  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY TO GOVT. //

174 WP(C)/0005208/2020 KISHORE KUMAR KANDI PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0005209/2020 ALOK KHAMARI DAYANIDHI MOHANTY  / /

VS VS ()

M/S MAHINDRA AND MAHINDRA FINANCIAL SERVICES LTD. //

176 WP(C)/0005210/2020 RABINDRA KUMAR DALEI PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0005211/2020 BIBHUTI BHUSAN PARIJA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0005212/2020 BHAGIRATHI MAHARANA SATYAJIT BEHERA  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0005213/2020 UMESH CHANDRA NAYAK PRAVASH CH JENA  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0005214/2020 SUSMITA PANI M/S.RUPESH KUMAR KANUNGO  / /

VS VS ()

KENDRIYA VIDYALAYA SANGATHAN //

181 WP(C)/0005215/2020 GAJENDRA JENA PRAVASH CH JENA  / /

VS VS ()

ADDL COMMISSIONER, SETTLEMENT, BALASORE //
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182 WP(C)/0005216/2020 RAMESH CHANDRA NANDA M/S.BISWABIHARI MOHANTY  / /

VS VS ()

CENTRAL ELECTRICITY SUPPLY UTILITY //

183 WP(C)/0005217/2020 LAHARIKA SAHU GOURI MOHAN RATH  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0005218/2020 BENUDHAR MEHER M/S.NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0005219/2020 JUDHISTIR KHAMARI DAYANIDHI MOHANTY  / /

VS VS ()

M/S. MAHINDRA AND MAHINDRA FINANCIAL SERVICES LTD. //

186 WP(C)/0005220/2020 RASMIRANJAN MOHANTY M/S. BISWABIHARI MOHANTY  / /

VS VS ()

CENTRAL ELECTRICITY SUPPLY UTILITY UTILITY //

187 WP(C)/0005221/2020 BIGHNESWAR NAIK M/S. N.N.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0005222/2020 UMESH CHANDRA JENA M/S.GOPAL KRUSHNA MOHANTY  / /

VS VS ()

STATE OF ODISHA M/S.B.B.CHOUDHURY,S.S.CHOUDHURY,S.S.SATPATHY,J.P.PARIDASATPA//

189 WP(C)/0005223/2020 SANGRAM KESHARI ROUT M/S. ULLASH CH.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0005224/2020 BEDPRAKASH BEHERA M/S.B.S.RAYAGURU  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0005225/2020 PRAFULLA KUMAR SAHOO GOURANGA CHARAN MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0005226/2020 SUDARSAN PRADHAN M/S.GOPINATH MISHRA  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0005227/2020 AJIT KUMAR GHADEI M/S. H.N.MOHAPATRA  / /
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VS VS ()

CHIEF GENERAL MANAGER STATE BANK OF INDIA //

194 WP(C)/0005228/2020 DHARANIDHAR BEHERA M/S.UDIT RANJAN JENA  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0005229/2020 TUSHAR KANTI BEHERA M/S.H.N.MOHAPATRA  / /

VS VS ()

SUKANTI BEHERA //

196 WP(C)/0005230/2020 PUSPANJALI SAMANTRAY M/S.SANTOSH KUMAR NANDA  / /

VS VS ()

THE REGISTRAR, STATE ADMINISTRATIVE TRIBUNAL, CUTTACK //

197 WP(C)/0005231/2020 PRADIPTA KUMAR ROUT M/S.PRABODHA CH.NAYAK  / /

VS VS ()

STATE OF ODISHA //

198 WP(C)/0005232/2020 LALITA MOHANTY M/S.A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0005233/2020 BRAJA KISHORE ROUT M/S.A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0005234/2020 SATYABRATA SAHOO M/S.GOPAL PRASAD JENA  / /

VS VS ()

PRINCIPAL SECRETARY TO GOVT.SCHOOL AND MASS EDUCATION //

201 WP(C)/0005235/2020 SURESH PATTNAIK M/S.A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0005236/2020 PRAMOD KUMAR BEHERA M/S.A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

203 WP(C)/0005237/2020 DURYODHAN PATI M/S.BIBHUTI BHUSAN MISHRA..2  / /

VS VS ()

STATE OF ODISHA //

204 WP(C)/0005238/2020 M/S.KAR AND KAR AND KAR CONSTRUCTION PVT.LTDM/S.PRABODHA CH.NAYAK  / /

VS VS ()
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STATE OF ODISHA //

205 WP(C)/0005239/2020 BHIMASEN JENA M/S.PRATYUSHA NAIDU  / /

VS VS ()

DEPUTY REGISTRAR STATE ADMINISTRATIVE TRIBUNAL //

206 WP(C)/0005240/2020 JAWAN DAS M/S.SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ORISSA //

207 WP(C)/0005241/2020 SUBAS CH.SINGH M/S.PRATYUSHA NAIDU  / /

VS VS ()

DEPUTY REGISTRAR STATE ADMINISTRATIVE TRIBUNAL //

208 WP(C)/0005242/2020 SUSANTA KUMAR BARIK M/S.CHITTARANJAN PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0005243/2020 JHADESWAR JENA M/S.PRADEEP KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0005244/2020 PRAVAT KUMAR BARIK M/S. NIRANJAN SINGH..1  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0005245/2020 PABANI KUMAR PATRA M/S.GOPINATH MISHRA  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0005246/2020 SATYANARAYAN ROUT M/S.PRATYUSHA NAIDU  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0005247/2020 NIRMAL KUMAR PATTNAYAK HARA PRASAD RATH  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0005248/2020 NIRMAL KUMAR PATTNAYAK HARA PRASAD RATH  / /

VS VS ()

STATE OF ODISHA //

215 WP(C)/0005249/2020 V.SRINIVAS ACHARY HARA PRASAD RATH  / /

VS VS ()

STATE OF ORISSA //
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216 WP(C)/0005250/2020 NIKUNJA BIHARI SWAIN M/S.PRATYUSHA NAIDU  / /

VS VS ()

DEPUTY REGISTRAR STATE ADMINISTRATIVE TRIBUNAL //

217 WP(C)/0005251/2020 RABINDRA KUMAR BEHERA M/S.PRADEEPTA KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0005252/2020 PRANAV KISHORE MOHAPATRA ALOK KUMAR MOHAPATRA  / /

VS VS ()

OAT, CUTTACK BENCH //

219 WP(C)/0005253/2020 PREMALATA PRUSTY D.P.MOHANTY  / /

VS VS ()

SAROJKANTA BIHARI //

220 WP(C)/0005254/2020 M/S.UNITED PROFESSIONAL, A PROPRIETORSHIP FIRMM/S.PRATYUSHA NAIDU  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0005255/2020 MADHUSUDAN MISHRA SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0005256/2020 KIRTAN BEHARI OJHA SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0005257/2020 PITAMBAR MOHANTA MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0005258/2020 SNIGDHA MOHANTY M/S.NIRANJAN SINGH (1)  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0005259/2020 SAILA  JAYPURIA TAPAS RANJAN MOHANTY  / /

VS VS ()

COLLECTOR SUNDARGARH //

226 WP(C)/0005260/2020 GIRIDHARI DHURUA TAPAS RANJAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0005261/2020 BIKRAM KUMAR BASTIA M/S.SUJATA JENA  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0005262/2020 PRANAB KUMAR MOHANTY M/S. SUJATA JENA  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0005263/2020 BIDYADHAR MAHANTA PRANAB KUMAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0005264/2020 BIJAY KUMAR BARIK M/S. PIYUSH KU.MISHRA  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0005265/2020 KRUSHNA CHANDRA DALABEHERA M/S. S.N.BISWAL  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0005266/2020 THE EXECUTIVE ENGINEER ELECTRICAL, WESCO, DEOGARHM/S.PRASANTA KUMAR TRIPATHY  / /

VS VS ()

THE DISTRICT CONSUMER DISPUTE REDRESSAL FORUM DEOGARH //

233 WP(C)/0005267/2020 BHASKAR CHANDRA SAHOO M/S.S.S.MISRA  / /

VS VS ()

STATE OF ODISHA //

234 WP(C)/0005268/2020 A.LAKSHMI PRASAD M/S.MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0005269/2020 AMBIKA PRASAD DASH M/S.PRAJIT KUMAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0005270/2020 OM PRAKASH KUMBHAR M/S.ASHIS KUMAR MISHRA  / /

VS VS ()

THE TAHASILDAR, TITLAGARH //

237 WP(C)/0005271/2020 THE EDUCATIONAL AGENCY M/S.RABINARAYAN MISHRA..2  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0005272/2020 SANTILATA PATTNAIK M/S.BHAGABAN BEHERA  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0005273/2020 MAHANEDRA NATH ROUT CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

240 WP(C)/0005274/2020 MINARVA MOHAPATRA M/S.B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0005275/2020 STRUGHANA PRADHAN CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

242 WP(C)/0005276/2020 LILABATI MOHANTY M/S.B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

243 WP(C)/0005277/2020 RAJANIKANTA PARIDA M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

244 WP(C)/0005278/2020 JYOSHNA RANI SWAIN M/S.B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0005279/2020 TRILOCHAN BEHERA CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

246 WP(C)/0005280/2020 PRAMODINI BARIK M/S.B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0005281/2020 BHARAT CHANDRA PRADHAN M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

248 WP(C)/0005282/2020 KALPANA SWAIN M/S.B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0005283/2020 PRADIPTA KUMAR MISHRA M/S.AVIJIT MISHRA  / /

VS VS ()

FAKIR MOHAN UNIVERSITY //
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250 WP(C)/0005284/2020 PUSPANJALI BEHERA M/S.B.N. PARIDA  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0005285/2020 SAROJINI DAS M/S.B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

252 WP(C)/0005286/2020 BIJAYA KUMAR PANDA M/S.MIHIR KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0005287/2020 ARJUN KUMAR DASH M/S.MIHIR KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0005288/2020 BIMOD KUMAR JENA M/S.B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0005289/2020 SASHIKANTA NANDA M/S.MIHIR KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0005290/2020 DAITARI BEHERA M/S.B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0005291/2020 SIKTA SUGANDHITA M/S.HIMANSHU BHUSAN DASH  / /

VS VS ()

STATE OF ORISSA //

258 WP(C)/0005292/2020 BABAJI CHARAN MALLICK M/S.B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0005293/2020 RANJAN KUMAR NAIK MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ORISSA //

260 WP(C)/0005294/2020 NIRAKAR MOHAPATRA M/S.B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0005295/2020 ORIENTAL INSURANCE COMPANY LTD. M/S.P.K.MAHALI  / /
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VS VS ()

DHADI SAROJINI //

262 WP(C)/0005296/2020 PRAKASH CHANDRA BEHERA M/S.B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0005297/2020 TAPAN KUMAR BEHERA MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ORISSA //

264 WP(C)/0005298/2020 SANTILATA BEHERA M/S.AUROVINDO MOHANTY  / /

VS VS ()

CHIEF EXECUTIVE OFFICER, CESU //

265 WP(C)/0005299/2020 BINAYA KUMAR PATRA M/S.DHULIRAM PATTANAYAK  / /

VS VS ()

REGIONAL PROVIDENT FUND COMMISSIONER, BBSR //

266 WP(C)/0005300/2020 BHANUBATI SAMAL M/S.P.C.ACHARYA  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0005301/2020 BHIKARI CHARAN DAS M/S.SITANSU MOHAN SINGH  / /

VS VS ()

UNION OF INDIA //

268 WP(C)/0005302/2020 RANJAN KUMAR BEHERA M/S.SITANSU MOHAN SINGH  / /

VS VS ()

UNION OF INDIA //

269 WP(C)/0005303/2020 RAMESH CHANDRA BEHERA SITANSU MOHAN SINGH  / /

VS VS ()

UNION OF INDIA //

270 WP(C)/0005304/2020 ARJUN BEHERA SITANSU MOHAN SINGH  / /

VS VS ()

UNION OF INDIA //

271 WP(C)/0005305/2020 ABRAR KHAN KARTIK CHANDRA TRIPATHY  / /

VS VS ()

BRANCH MANAGER //

272 WP(C)/0005306/2020 SAROJ KUMAR NAYAK M/S.SITANSU MOHAN SINGH  / /

VS VS ()
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UNION OF INDIA //

273 WP(C)/0005307/2020 PRATAP NAYAK SITANSU MOHAN SINGH  / /

VS VS ()

UNION OF INDIA //

274 WP(C)/0005308/2020 JALESWAR SAHOO KARTIK CHANDRA TRIPATHY  / /

VS VS ()

THE AUTHORIZED OFFICER,UCO BANK //

275 WP(C)/0005309/2020 KAILASH CHANDRA ACHARYA SITANSU MOHAN SINGH  / /

VS VS ()

UNION OF INDIA //

276 WP(C)/0005310/2020 RABINDRANATH MALLICK SANJIB MOHANTY  / /

VS VS ()

UNION OF INDIA //

277 WP(C)/0005311/2020 PURNA CHANDRA NAYAK SANJIB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

278 WP(C)/0005312/2020 BIJAY KUMAR PRUSTY M/S. RANJIT MOHANTY  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0005313/2020 BAIDYANATH MALLICK M/S. RANJIT MOHANTY  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0005314/2020 CHITTARANJAN MISHRA RANJIT MOHANTY  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0005315/2020 DEBADUTTA SAHOO M/S.SK. ZAFARULLA  / /

VS VS ()

COMMISSIONER BHUBANESWAR MUNICIPAL CORPORATION //

282 WP(C)/0005316/2020 SURESH KUMAR JENA RANJIT MOHANTY  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0005317/2020 HAREKRUSHNA GIRI M/S.BIPLAB MOHANTY  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0005318/2020 RAMESH CHANDRA JENA M/S.RANJIT MOHANTY  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0005319/2020 PRASANTA KUMAR JENA M/S.RANJIT MOHANTY  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0005320/2020 SURENDRANATH MALANA M/S.K.N.DAS  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0005321/2020 P.JAGA RAO M/S.K.N.DAS  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0005322/2020 ASHESA RANJAN JENA M/S.S.K.PRADHAN 3  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0005323/2020 SADHABI SAMANTARAY M/S.DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0005324/2020 YUDHISTHIR SAHOO JANAKI BALLAV SWAIN  / /

VS VS ()

STATE OF ORISSA //

291 WP(C)/0005325/2020 M/S VIPUL LTD. M/S.S.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0005326/2020 M/S VIPUL LTD. M/S.S.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0005327/2020 M/S VIPUL LTD. M/S.S.MOHAPATRA (1)  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0005328/2020 M/S VIPUL LTD. M/S.S.MOHAPATRA (1)  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0005329/2020 M/S VIPUL LTD. M/S.S.MOHAPATRA (1)  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0005330/2020 MAA SARASWATI SELF HELP GROUP M/S.DEVI PRASAD DASH  / /

VS VS ()

THE COLLECTOR MALKANGIRI //

297 WP(C)/0005331/2020 M/S VIPUL LTD. M/S.S.MOHAPATRA (1)  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0005332/2020 M/S VIPUL LTD. M/S.S.MOHAPATRA (1)  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0005333/2020 URMILA SARANGI M/S.MANORANJAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0005334/2020 M/S VIPUL LTD. M/S.S.MOHAPATRA (1)  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0005335/2020 RABINDRA PRASAD MISHRA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0005336/2020 SNEHALATA MISHRA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0005337/2020 JHILIMINA SCS LTD M/S.PITAMBAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0005338/2020 SUKANTI TARAI M/S.PRAMOD RANJAN BEHERA  / /

VS VS ()

RESERVE BANK OF INDIA //

305 WP(C)/0005339/2020 SHIBA @ SIBA PRASAD GOUDA M/S.BISWAJIT MOHARANA  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0005340/2020 SURAMA ROUT M/S.SUBASH CHANDRA PANI  / /

VS VS ()
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THE TRANSPORT COMMISSIONER-CUM-CHAIRMAN, STA //

307 WP(C)/0005341/2020 SIDHARTHA SANKAR SAHU M/S.RABINDRA KUMAR PATTNAYAK  / /

VS VS ()

PRINCIPAL SECRETARY FOREST AND ENVIRONMENT DEPTT. //

308 WP(C)/0005342/2020 SIPRA GHOSH SUBASH CHANDRA PANI  / /

VS VS ()

TRANSPORT COMMISSIONER-CUM-CHAIRMAN,STA //

309 WP(C)/0005343/2020 M/S. FAMOUS SECURITY SERVICE M/S.PRABODHA CHANDRA NAYAK  / /

VS VS ()

STATE OF ODISHA //

310 WP(C)/0005344/2020 PRASANTA KUMAR PARIJA M/S.J.N.JENA  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY, ENERGY DEPT. //

311 WP(C)/0005345/2020 SANJIB MOHANTY M/S.LAXMI PRASAD DWIVEDY  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0005346/2020 AJAPAMALI NAIK M/S.J.N.JENA  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY, ENERGY DEPT. //

313 WP(C)/0005347/2020 ANANT PURI DAS M/S.SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0005348/2020 ANADI CHARAN SAHOO M/S.ASHOK KUMAR SADANGI  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0005349/2020 LALITA KUMAR NAYAK M/S.KHAGESWAR LENKA  / /

VS VS ()

STATE OF ODISHA //

316 WP(C)/0005350/2020 HINDUSTAN AGENCY M/S. V.NARASINGH  / /

VS VS ()

DEBT. RECOVERY TRIBUNAL CUTTACK //

317 WP(C)/0005351/2020 KOLLI  VISWANATHAM M/S. KALI PRASANNA MISHRA  / /

VS VS ()

UNION OF INDIA //
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318 WP(C)/0005352/2020 THE EXECUTIVE ENGINEER, ELECTRICAL NESCO UTILITYM/S.S.C.DASH  / /

VS VS ()

M/S MODERN ZIPFASTO PVT.LTD //

319 WP(C)/0005353/2020 PRAKASH BEHERA M/S. DEBAKANT MOHANTY  / /

VS VS ()

ORIENTAL BANK OF COMMERCE //

320 WP(C)/0005354/2020 BHARATI PATRA M/S.ASHOK KUMAR MOHAPATRA 1  / /

VS VS ()

THE SUB-COLLECTOR, BERHAMPUR //

321 WP(C)/0005355/2020 PRANAB KUMAR KAR M/S.ASHOK KUMAR MOHAPATRA (1)  / /

VS VS ()

STATE OF ODISHA //

322 WP(C)/0005356/2020 PRAFULLA KUMAR SAMAL M/S. NITISH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

323 WP(C)/0005357/2020 KRUSHASAN MALLICK M/S.BIJAYA KU.MALLICK  / /

VS VS ()

STATE //

324 WP(C)/0005358/2020 ASHOK KUMAR PRAMANIK M/S.MITHUN DAS  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0005359/2020 LEYAQUAT ALLI KHAN M/S.MAMATA MISHRA  / /

VS VS ()

IRFAN ALLIK KHAN //

326 WP(C)/0005360/2020 ASUTOSH ROY M/S.NIRANJAN  PANDA  / /

VS VS ()

STATE DISASTER MITIGATION AUTH //

327 WP(C)/0005361/2020 EKADASHI SAMAL M/S.SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ORISSA //

328 WP(C)/0005362/2020 TAPAS KUMAR ROUTRAY M/S.GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0005363/2020 ASUTOSH RAY M/S.NIRANJAN PANDA  / /
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VS VS ()

STATE OF ODISHA //

330 WP(C)/0005364/2020 SARTHIKA KUMAR SWAIN A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

331 WP(C)/0005365/2020 BELLAGUNTHA SCIENCE JUNIOR COLLEGE M/S.S.C.SAMANTRAY  / /

VS VS ()

ASST.PROVIDENT FUND COMMISSIONER //

332 WP(C)/0005366/2020 SACHIDANANDA MOHANTY A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

333 WP(C)/0005367/2020 RUKMANI NAYAK M/S. D.P.MOHANTY  / /

VS VS ()

THE TAHASILDAR CUTTACK //

334 WP(C)/0005368/2020 PRAMOD KUMAR NAYAK A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

335 WP(C)/0005369/2020 ASHOK KUMAR KAR A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

336 WP(C)/0005370/2020 MURALIDHAR BARIK M/S. D.P.MOHANTY  / /

VS VS ()

THE TAHASILDAR CUTTACK SADAR //

337 WP(C)/0005371/2020 RAMAKANTA PRADHAN M/S.PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0005372/2020 JANAKA PAPALO M/S.D.P.MOHANTY  / /

VS VS ()

THE TAHASILDAR CUTTACK SADAR //

339 WP(C)/0005373/2020 KASINATH JEE M/S. D.P.MOHANTY  / /

VS VS ()

THE TAHASILDAR CUTTACK SADAR //

340 WP(C)/0005374/2020 MINATI JENA @ MINA KUMARI SAHOO M/S.SATYABADI MANTRY  / /

VS VS ()

Page 30/43



ORISSA HIGH COURT

FILING REPORT AS ON :11/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

341 WP(C)/0005375/2020 LOKANATH ROUT M/S.BAISHNAB CHARAN DAS  / /

VS VS ()

GOVT.OF ODISHA //

342 WP(C)/0005376/2020 PRIYANATH SAHOO C.R.MOHANTY  / /

VS VS ()

UNION OF INDIA //

343 WP(C)/0005377/2020 DR.DHIREN KUMAR DASH M/S.DAYANANDA MOHAPATRA  / /

VS VS ()

DEPUTY REGISTRAR, SAT //

344 WP(C)/0005378/2020 LOKANATH ROUT M/S.BISHNAB DAS  / /

VS VS ()

GOVT.OF ODISHA //

345 WP(C)/0005379/2020 RABINDRA NAIK M/S.DAYANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

346 WP(C)/0005380/2020 CHITTARANJAN MEHER K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

347 WP(C)/0005381/2020 ARUN KUMAR BAL K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

348 WP(C)/0005382/2020 SURESH KUMAR MALLICK M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

349 WP(C)/0005383/2020 SURAVI DAS K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

350 WP(C)/0005384/2020 KALPANA BAL M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

COLLECTOR, CUTTACK //

351 WP(C)/0005385/2020 DEBASISH NANDI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //
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352 WP(C)/0005386/2020 PRAMOD KUMAR GOCHHAYAT M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

353 WP(C)/0005387/2020 SITA MUNDA M/S.S.C.SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

354 WP(C)/0005388/2020 NAGENDRA KUMAR TARAI M/S.BICHITRA NARAYANA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

355 WP(C)/0005389/2020 ATMARAM CHINDA M/S.B.SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

356 WP(C)/0005390/2020 TILLOTTAMA PANDA M/S.S.K.NAYAK 2  / /

VS VS ()

STATE OF ODISHA //

357 WP(C)/0005391/2020 M/S PRINIK STEEL (P) LTD., M/S.B.P.MOHANTY  / /

VS VS ()

THE ASST.COMMISSIONER OF SALES TAX //

358 WP(C)/0005392/2020 MADHA BAG M/S. R.N.MOHANTY  / /

VS VS ()

COLLECTOR CUM DISTRICT MAGISTRATE //

359 WP(C)/0005393/2020 RADHAKATA PANDA M/S.NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

360 WP(C)/0005394/2020 SUSANTA KU.SAHOO M/S.SATYABRATA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

361 WP(C)/0005395/2020 BALUKESWAR PRADHAN M/S.JULU KHANSAMA  / /

VS VS ()

STATE OF ORISSA //

362 WP(C)/0005396/2020 SHANKAR MISHRA M/S.JAYADEBA BEHERA  / /

VS VS ()

EAST COAST RAILWAY //

363 WP(C)/0005397/2020 DUKHABANDHU PRADHAN M/S. SIBA PRASAD PATI  / /
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VS VS ()

STATE OF ODISHA //

364 WP(C)/0005398/2020 RENUBALA GOUR M/S.M.PRATAP @ PRATAP KUMAR MOHAPATRA  / /

VS VS ()

THE STATE OF ORISSA //

365 WP(C)/0005399/2020 ALEKH CHARAN SAHOO M/S.SIBA PRASAD PATI  / /

VS VS ()

STATE OF ODISHA //

366 WP(C)/0005400/2020 RAJESH KUMAR AGRAWAL M/S.ABHAYA KUMAR PARIDA  / /

VS VS ()

STATE OF ORISSA //

367 WP(C)/0005401/2020 RAMRANJAN PARIDA M/S. BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

368 WP(C)/0005402/2020 SANDHDYA RANI LENKA M/S.DR.J.K.LENKA  / /

VS VS ()

STATE OF ODISHA //

369 WP(C)/0005403/2020 ASHOK KUMAR MEHER M/S.SIDHARTHA RAY  / /

VS VS ()

COMMISSIONER OF SALES TAX AND GST //

370 WP(C)/0005404/2020 RAJENDRA PRADHAN M/S. AKSHAYA KU.SAHOO  / /

VS VS ()

STATE OF ODISHA //

371 WP(C)/0005405/2020 JYOTINDRA SAHU M/S.AKSHAYA KU.SAHOO  / /

VS VS ()

STATE OF ODISHA //

372 WP(C)/0005406/2020 DHIRENDRA DHAL M/S. D.N.SUBUDHI  / /

VS VS ()

THE SECRETARY //

373 WP(C)/0005407/2020 SANTOSH KUMAR MISHRA DHULIRAM PATTNAYAK  / /

VS VS ()

STATE OF ODISHA //

374 WP(C)/0005408/2020 RANJIT KUMAR BARAL RAKESH KUMAR MALLICK  / /

VS VS ()

Page 33/43



ORISSA HIGH COURT

FILING REPORT AS ON :11/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

375 WP(C)/0005409/2020 RANJIT KUMAR BARAL RAKESH KUMAR MALLICK  / /

VS VS ()

STATE OF ODISHA //

376 WP(C)/0005410/2020 SANDEEP SAHAY AMIT MISHRA  / /

VS VS ()

ALLAHABAD BANK //

377 ABLAPL/0002091/2020 SUBHRANSHU KU. PATRA JAYADEBA BEHERA  / /0

VS VS ()

STATE OF ODISHA //

378 ABLAPL/0002092/2020 HARASH @ HARISCHANDRA PANDA JAYADEBA BEHERA ITAMATI /09 /2020

VS VS ()

STATE OF ODISHA //

379 ABLAPL/0002093/2020 AHALYA DAS BISWAJIT NAYAK BANAPUR P.S. /246 /2019

VS VS ()

STATE OF ODISHA //

380 ABLAPL/0002094/2020 PRAMOD DAS SATYA NARAYAN MISHRA-4 CHANDABALI /260 /2019

VS VS ()

STATE OF ODISHA //

381 ABLAPL/0002095/2020 MANOJ JENA @ TUNA SATYA NARAYAN MISHRA-4 CHANDABALI /112 /2019

VS VS ()

STATE OF ODISHA //

382 ABLAPL/0002096/2020 NIRU @ NIRUPAMA PANDA PRASANTA KUMAR ROUTRAY BARGARH /43 /2020

VS VS ()

STATE OF ODISHA //

383 ABLAPL/0002097/2020 TARANGABALA BARAL S.J.NANDA  / /0

VS VS ()

STATE OF ODISHA //

384 ABLAPL/0002098/2020 SIDHARTH NAYAK JAYADEBA BEHERA KHANDAGIRI P.S. /79 /2020

VS VS ()

STATE OF ODISHA //

385 ABLAPL/0002099/2020 SITA MINZ ARUN KUMAR MISHRA SAMBALPUR VIGILANCE /69 /2019

VS VS ()

STATE OF ODISHA(VIG.) //
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386 ABLAPL/0002100/2020 SANTU BHOI @ DAS TARA PRASAD MOHAPATRA BASELI SAHI PS /146 /2019

VS VS ()

STATE OF ODISHA //

387 ABLAPL/0002101/2020 SUSANTA KUMAR BEHERA ASHOK KU SAHOO MAHAKALPARA /18 /2020

VS VS ()

STATE OF ODISHA //

388 ABLAPL/0002102/2020 SESADEV PRADHAN @ SESHADEBA PRADHANBISWAJIT NAYAK BALUGAON P.S. /2 /2020

VS VS ()

STATE OF ODISHA //

389 ABLAPL/0002103/2020 CHUNGA @ PRAKASH KUMAR SAHOO R.C.MOHARANA MALGODOWN /138 /2015

VS VS ()

STATE OF ODISHA //

390 ABLAPL/0002104/2020 ATULYA BARIK N.BISWAL SIMULIA /33 /2020

VS VS ()

STATE OF ODISHA //

391 ABLAPL/0002105/2020 MANA SUNDAR NAYAK SOUBHAGYA KUMAR DASH MOHANA /23 /2020

VS VS ()

STATE OF ODISHA //

392 ABLAPL/0002106/2020 KALIA SETHI SARBESWAR SAHOO HANDAPA /125 /2019

VS VS ()

STATE OF ODISHA //

393 ABLAPL/0002107/2020 MANOJ PANDA PRASANTA KUMAR ROUTRAY BARGARH /43 /2020

VS VS ()

STATE OF ODISHA //

394 ABLAPL/0002108/2020 RAJKISHORE SAHOO @ RAJU ARIJEET MISHRA KOREI /24 /2020

VS VS ()

STATE OF ODISHA //

395 ABLAPL/0002109/2020 JATA @ SATYABRATA JENA ASHOK KU SAHOO KENDRAPARA /86 /2019

VS VS ()

STATE OF ODISHA //

396 ABLAPL/0002110/2020 PRAMILA DIXIT MAHES DAS NAYAGARH /26 /2020

VS VS ()

STATE OF ODISHA //

397 ABLAPL/0002111/2020 GOKULA SAHOO SARAT CHANDRA MISHRA BOLAGARH P.S. /16 /2020
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VS VS ()

STATE OF ODISHA //

398 ABLAPL/0002112/2020 AKSHAY KUMAR SAHU SUSANTA KUMAR SAHU ATTABIRA /20 /2020

VS VS ()

STATE OF ODISHA //

399 ABLAPL/0002113/2020 PRASANTA BARIKI @ PRASANTA BARIKA JYOTIRMAYA SAHOO BANAPUR P.S. /202 /2009

VS VS ()

STATE OF ODISHA //

400 ABLAPL/0002114/2020 UCHABA BEHERA @ KALIA @ UCHHABA BEHERAJYOTIRMAYA SAHOO  / /0

VS VS ()

STATE OF ODISHA //

401 ABLAPL/0002115/2020 RAJU @ RAJESH KUMAR SAHOO PANCHANAN PANIGRAHI KAMAKHYANAGAR /18 /2020

VS VS ()

STATE OF ODISHA //

402 ABLAPL/0002116/2020 BHARATI TRIPATHY PRANAB KUMAR SAMANTRAY  / /0

VS VS ()

STATE OF ODISHA //

403 ABLAPL/0002117/2020 CHITARANJAN PRADHAN DURLLABHA RANJAN MISHRA HANDAPA /14 /2020

VS VS ()

STATE OF ODISHA //

404 ABLAPL/0002118/2020 PARI SETHY ANUGRAHA NARAYAN SAMANTRAY ERASAMA /09 /2020

VS VS ()

STATE OF ODISHA //

405 ABLAPL/0002119/2020 SAMAILLA  AKHTAR BIJAY KUMAR DASH SALIPUR /43 /2020

VS VS ()

STATE OF ODISHA //

406 ABLAPL/0002120/2020 SURAMA MAHALIK SATYA NARAYAN MISHRA-4 CHANDABALI /16 /2020

VS VS ()

STATE OF ODISHA //

407 ABLAPL/0002121/2020 SATIA @ SATYANANDA SAHOO PANCHANAN PANIGRAHI BHUBAN /358 /2019

VS VS ()

STATE OF ODISHA //

408 ABLAPL/0002122/2020 BHAGIRATHI SAHOO SARAT CHANDRA MISHRA BOLAGARH P.S. /16 /2020

VS VS ()
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STATE OF ODISHA //

409 ABLAPL/0002123/2020 JITENDRA BISHOYI @ JITU JYOTIRMAYA SAHOO PURUSHOTTAMPUR /53 /2017

VS VS ()

STATE OF ODISHA //

410 ABLAPL/0002124/2020 MAHESWAR DAS SABYASACHI MISHRA JATNI P.S. /54 /2020

VS VS ()

STATE OF ODISHA //

411 ABLAPL/0002125/2020 SUJIT ROUT @ LALATENDU ROUT DEBASNAN DAS  / /0

VS VS ()

STATE OF ODISHA //

412 ABLAPL/0002126/2020 SAROJ PAL @ SAROJ KUMAR PAL B.S.DASPARIDA SONEPUR /204 /2019

VS VS ()

STATE OF ODISHA //

413 ABLAPL/0002127/2020 TURANGI SREERAMULU ASHOK DAS PARLAKHEMUNDI /236 /2019

VS VS ()

STATE OF ODISHA //

414 ABLAPL/0002128/2020 ASHOK KU. SHAW @ ASHOK BIHARI PARTHA SARATHI NAYAK BSL - I /55 /2012

VS VS ()

STATE OF ODISHA //

415 ABLAPL/0002129/2020 KUSIA @ KRUSHNA CHANDRA KHATUA PRAFULLA KU RATH BAIDESWAR /37 /2019

VS VS ()

STATE OF ODISHA //

416 ABLAPL/0002130/2020 TRINATH DEHURY BISWARANJAN DALAI NARASINGHPUR /114 /2011

VS VS ()

STATE OF ODISHA //

417 ABLAPL/0002131/2020 G. JAGANNATH PRASANTA KUMAR NANDA MARINE PS AT ARJIPALLI /8 /2020

VS VS ()

STATE OF ODISHA //

418 ABLAPL/0002132/2020 AKHILA MOHAPATRA N.K.LENKA SARANAKUL /21 /2016

VS VS ()

STATE OF ODISHA //

419 ABLAPL/0002133/2020 GANESWAR SWAIN SAROJ KUMAR PADHI BALANGA /8 /2020

VS VS ()

STATE OF ODISHA //
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420 ABLAPL/0002134/2020 DINESH SWAIN @ BAI RANJAN KUMAR PRADHAN -A SINGHADWAR PS /5 /2020

VS VS ()

STATE OF ODISHA //

421 ABLAPL/0002135/2020 CHANDAN SINGH RANJAN KUMAR PRADHAN-A BASELI SAHI PS /26 /2020

VS VS ()

STATE OF ODISHA //

422 ABLAPL/0002136/2020 SANTOSH KUMAR MALLICK ANUP KUMAR PATTNAIK BALIKUDA /08 /2020

VS VS ()

STATE OF ODISHA //

423 ABLAPL/0002137/2020 BABU BEHERA @ BADU BEHERA JYOTIRMAYA SAHOO  / /0

VS VS ()

STATE OF ODISHA //

424 ABLAPL/0002138/2020 BEDAPRAKASH SAHOO SARATHI JYOTI MOHANTY CHANDAKA P.S. /5 /2020

VS VS ()

STATE OF ODISHA //

425 ABLAPL/0002139/2020 SUDARSAN MAJHI SAMARENDRA BAHADUR Dhamara Police Station /04 /2018

VS VS ()

STATE OF ODISHA //

426 ABLAPL/0002140/2020 BABULA SAHU JYOTIRMAYA SAHOO KHALLIKOTE /112 /2019

VS VS ()

STATE OF ODISHA //

427 ABLAPL/0002141/2020 SAVITRI DEVI SAMARENDRA BAHADUR MAHILA P.S.(BBSR) /85 /2017

VS VS ()

STATE OF ODISHA //

428 ABLAPL/0002142/2020 RASHMI RANJAN PARIDA BASANTA KU. DAS AUL /34 /2020

VS VS ()

STATE OF ODISHA //

429 ABLAPL/0002143/2020 SARASWATI  PRADHAN BRUNDABAN ROUT BADAGODA P.S. /10 /2020

VS VS ()

STATE OF ODISHA //

430 ABLAPL/0002144/2020 BASANTA KU. NAYAK K.C.SATAPATHY JAGATSINGPUR /505 /2019

VS VS ()

STATE OF ODISHA //

431 ABLAPL/0002145/2020 RAMESH CHANDRA  SWAIN M.M.PATNAIK BALIPATNA /38 /2020
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VS VS ()

STATE OF ODISHA //

432 ABLAPL/0002146/2020 JAYANTI @ MANJUSHA MOHANTY CHAITANYA NAYAK BARAMBA /29 /2020

VS VS ()

STATE OF ODISHA //

433 ABLAPL/0002147/2020 BHABANI BEHERA SMRUTI RANJAN MOHAPATRA KAMARDA /26 /2018

VS VS ()

STATE OF ODISHA //

434 ABLAPL/0002148/2020 MADHUSUDHAN  MAJHI VIVEKANANDA JENA SIMULIA /293 /2019

VS VS ()

STATE OF ODISHA //

435 ABLAPL/0002149/2020 KARUNAKAR DASH PRAMODA KUMAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //

436 ABLAPL/0002150/2020 PRAKASH BARIK JUGALA KISHOR PANDA BARGARH /32 /2020

VS VS ()

STATE OF ODISHA //

437 ABLAPL/0002151/2020 SANTOSH KUMAR NAYAK ARIJEET MISHRA NIMAPADA /29 /2020

VS VS ()

STATE OF ODISHA //

438 ABLAPL/0002152/2020 SAFIQUDDIN KALPATARU MISHRA NISCHINTAKOILI /18 /2020

VS VS ()

STATE OF ODISHA //

439 ABLAPL/0002153/2020 RASMI @ RASMI RANJAN NAYAK BIBHU PRASAD MOHANTY PANIKOILI /99 /2019

VS VS ()

STATE OF ODISHA //

440 ABLAPL/0002154/2020 DEEPAK KUMAR PARAMANIK PRAMOD CH. SEJPADA  / /0

VS VS ()

STATE OF ODISHA //

441 ABLAPL/0002155/2020 PAPINA @ PAPI NAIK PRAVAT KUMAR NAYAK JAGANNATHA PRASAD /199 /2018

VS VS ()

STATE OF ODISHA //

442 ABLAPL/0002156/2020 PAPUA @ CHANDRAKANTA MALIK DIBYA JYOTI SAHOO PATTAMUNDAI /76 /2020

VS VS ()
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STATE OF ODISHA //

443 ABLAPL/0002157/2020 SUBRAT KUMAR BISWAL K.K.PAHIL JAJPUR TOWN /61 /2020

VS VS ()

STATE OF ODISHA //

444 ABLAPL/0002158/2020 SATYABRATA KISAN A.K.SAHOO REAMAL /172 /2019

VS VS ()

STATE OF ODISHA //

445 ABLAPL/0002159/2020 LALTU @ PINKU PADHI PRADEEP KUMAR KUNDU NARASINGHPUR /8 /2020

VS VS ()

STATE OF ODISHA //

446 ABLAPL/0002160/2020 MILLU KUMAR BEHERA SAMARENDRA MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

447 ABLAPL/0002161/2020 BABAJI CHARAN SETHI BISWARANJAN DALAI KISSANNAGAR PS /16 /2020

VS VS ()

STATE OF ODISHA //

448 ABLAPL/0002162/2020 NANA @ KALAPATARU MALIK PRAMODA KUMAR MISHRA RAJKANIKA /25 /2020

VS VS ()

STATE OF ODISHA //

449 ABLAPL/0002163/2020 SUSAMA DEI SAROJ KU DASH CHANDAPUR /14 /2020

VS VS ()

STATE OF ODISHA //

450 ABLAPL/0002164/2020 DOLAGOBINDA PRADHAN A.K.SAHOO  / /0

VS VS ()

STATE OF ODISHA //

451 ABLAPL/0002165/2020 GAGAN JENA @ BGAGAN BIHARI JENA PRADIPTA BEURA KHUNTUNI /11 /2020

VS VS ()

STATE OF ODISHA //

452 ABLAPL/0002166/2020 MOHAMMAD TAJA ARIJEET MISHRA KAKIRIGUMMA /46 /2015

VS VS ()

STATE OF ODISHA //

453 ABLAPL/0002167/2020 JAGANNATH MAJHI A.PATTNAIK BELPARA /18 /2020

VS VS ()

STATE OF ODISHA //
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454 ABLAPL/0002168/2020 DORA @ RANJAN BEHERA @ RANJAN KUMAR BEHERAPRADIPTA BEURA ATHGARH /19 /2018

VS VS ()

STATE OF ODISHA //

455 ABLAPL/0002169/2020 BHIKARI CHARAN BEHERA JYOTIRMAYA SAHOO JUJUMURA /18 /2020

VS VS ()

STATE OF ODISHA //

456 ABLAPL/0002170/2020 ARUN KUMAR ROUT DEEPAK KU SAHOO KENDRAPARA RURAL /32 /2020

VS VS ()

STATE OF ODISHA //

457 ABLAPL/0002171/2020 KRUSHNA CHANDRA TRIPATHY PRANAB KUMAR SAMANTRAY  / /0

VS VS ()

STATE OF ODISHA //

458 ABLAPL/0002172/2020 DIPU SAHOO PRADIPTA BEURA TIGIRIA /66 /2019

VS VS ()

STATE OF ODISHA //

459 ABLAPL/0002173/2020 DEBA @ SAROJ KUMAR DAS SAMARENDRA MOHANTY JAGATSINGPUR /41 /2020

VS VS ()

STATE OF ODISHA //

460 ABLAPL/0002174/2020 PINKU @ ANAND MILLAN BISWAL SAMARENDRA MOHANTY JAGATSINGPUR /41 /2020

VS VS ()

STATE OF ODISHA //

461 ABLAPL/0002175/2020 MITI @ LAXMIKANTA  BEHERA AMULYA RATNA PANDA RUPSA /07 /2020

VS VS ()

STATE OF ODISHA //

462 ABLAPL/0002176/2020 SK. AJHARUDDIN @ SK. AZHAR AMULYA RATNA PANDA DHARMASALA /538 /2019

VS VS ()

STATE OF ODISHA //

463 ABLAPL/0002177/2020 BRAJA DAS MANORANJAN PADHY HINJILI (ASKA) /157 /2017

VS VS ()

STATE OF ODISHA //

464 ABLAPL/0002178/2020 AKHADU DHAUDIASINGH @ TAPAN KUMAR SWAINSAROJ KU DASH CHANDAPUR /14 /2020

VS VS ()

STATE OF ODISHA //

465 ABLAPL/0002179/2020 PRAKASH CHANDRA JENA @ AMAR KUMAR JENAS.K.NAYAK-2 BHADRAK RURAL /39 /2020
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VS VS ()

STATE OF ODISHA //

466 ABLAPL/0002180/2020 LINGARAJ @ LINGA ORAM SIDHESWAR MOHANTY BRAJARAJNAGAR /37 /2020

VS VS ()

STATE OF ODISHA //

467 ABLAPL/0002181/2020 NIRJHARINI PANDA RAGHUNATH BISWAL BALIAPANDA /17 /2020

VS VS ()

STATE OF ODISHA //

468 ABLAPL/0002182/2020 SUMURI PRADHAN SUNIL KUMAR PANDA NAYAGARH /27 /2020

VS VS ()

STATE OF ODISHA //

469 ABLAPL/0002183/2020 CHAITANYA KALSAI NIRANJAN HOTA TARBHA /16 /2020

VS VS ()

STATE OF ODISHA //

470 ABLAPL/0002184/2020 KAMRUDDIN KHAN A.PATTANAIK KHANDAGIRI P.S. /92 /2020

VS VS ()

STATE OF ODISHA //

471 ABLAPL/0002185/2020 BIJAYA LAXMI PANDA RAGHUNATH BISWAL BALIAPANDA /17 /2020

VS VS ()

STATE OF ODISHA //

472 ABLAPL/0002186/2020 TRUPTIMAYEE SAHOO RAGHUNATH BISWAL BALIAPANDA /17 /2020

VS VS ()

STATE OF ODISHA //

473 ABLAPL/0002187/2020 DEEPAK KUMAR PANDA RAGHUNATH BISWAL BALIAPANDA /17 /2020

VS VS ()

STATE OF ODISHA //

474 ABLAPL/0002188/2020 SIBA PRASAD SONI RABINDRA NATH PRUSTY  / /0

VS VS ()

STATE OF ODISHA //

475 ABLAPL/0002189/2020 SUSHANTA SAHU @ SUSHANTA KUMAR SAHUUDIT RANJAN JENA BOUDH /13 /2020

VS VS ()

STATE OF ODISHA //

476 ABLAPL/0002190/2020 NIRANJAN SAHOO PRATAP KUMAR MOHANTY TANGI (KHURDA) /327 /2019

VS VS ()
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STATE OF ODISHA //

477 ABLAPL/0002191/2020 UTTAM KU GHOSH SANGRAM KU DAS JHARPOKHARIA /22 /2020

VS VS ()

STATE OF ODISHA //

478 WPC(OA)/0001726/2018 LEENA SAHU M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()

EXCISE COMMNR,ODISHA,CUTTACK //

479 WPC(OAC)/0003436/2010 DAYANIDHI NAYAK RABINDRA KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

480 WPC(OAC)/0003516/2014 SUNANDA PATI M/S.RABINDRA KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

481 CONTC(CPC)/0000184/2015 BHAGABAN MISHRA M/S.KALIPRASANNA MISHRA  / /

VS VS ()

KAPILENDRA MISHRA //
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1 4/2020 SATYANANDA-MP M/S.P.K.NAYAK

FA/86/1987

2 5/2020 BAHUDA-MP M/S.S.K.NAYAK

FA/316/1986

3 6/2020 LEENA SAHU-MP M/S.SURYA NARAYAN PATNAIK

WPC(OA)/1726/2018

4 7/2020 LEENA SAHU-MP M/S.SURYA NARAYAN PATNAIK

WPC(OA)/1726/2018

5 22/2020 NIRUPAMA RAY-MP AMIT PRASAD BOSE

TRPCRL/20/2020

6 38/2020 KHAGESWAR MAJHI-MP M/S.SAMVIT MOHANTY

CRLMP/403/2017

7 41/2020 RAMESH CH.SWARO-MP ANINDYA KUMAR MISHRA

CMAPL/123/2020

8 56/2020 CHANDINI KANAR-MP ARUN KUMAR DAS

TRP(C)/47/2020

9 57/2020 KADAMBINI PADHI-MP PARTHA SARATHI NAYAK

TRP(C)/48/2020

10 63/2020 KARUNAKAR PANDA-MP TANMAY MISHRA

RPFAM/28/2020

11 64/2020 HIRAMANI MAHANTA-MP M/S. AMULYA NAYAK

RPFAM/227/2019

12 65/2020 PRABHAT KU.CHETTY-MP M/S.PRATYSHA NAIDU

RPFAM/4/2018

13 66/2020 DILIP KUMAR BEHERA-MP M/S.BIBHU PRASAD DAS

RPFAM/102/2015

14 69/2020 SOUMYA SUBHADARSHINEE-MP M/S.BUDHADEV ROUTRAY

WPC(OAC)/4143/2016

15 102/2020 BHAKALO BAG@GANDA-MP M/S.SUSANTA KU.DASH

RSA/450/2015

16 103/2020 BHAGIRATHI DAS-MP PRATYUSHA NAIDU

RSA/51/2020

17 104/2020 DAITARI SAHOO-MP M/S.BIBEKANANDA BHUYAN

RSA/20/2016

18 117/2020 DHENKANAL MUNICIPALITY-MP (MR.SUBHA BIKASH PANDA)

WA/367/2015

19 127/2020 MAYANK MISHRA-MP MANORANJAN PADHY

BLAPL/7251/2019

20 128/2020 NIHAR HALDAR-MP NIHAR RANJAN SAHOO

BLAPL/179/2020

21 131/2020 PRADEEP DEEP-MP RABINDRA NATH PRUSTY

BLAPL/919/2020

22 132/2020 THE EXECUTIVE ENGINEER ELECTRICAL, RAIRANGPUR ELECTRICAL DIVISION-MPPRASANTA KU.TRIPATHY

FAO/76/2020

23 135/2020 THE LEGAL MANAGER (CLAIMS),RELIANCE G.I.CO.LTD.-MP

FAO/29/2020

24 151/2020 NEW INDIA ASSURANCE CO. LTD.-MP PRASANTA KUMAR MISHRA (1)

MACA/33/2020

25 152/2020 THE MANAGER (LEGAL), M/S. BAJAJ ALLIANZ G.I.CO. LTD.-MPM/S.G.P.DUTTA

MACA/72/2020

26 153/2020 UMESH MOHANTY-MP MANOJ KUMAR PATI
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CRLREV/123/2020

27 153/2020 AJAY KU.SAHOO-MP SATYABHUSAN DAS

MACA/73/2020

28 154/2020 BHAGIRATHI PARIDA-MP M/S.DILIP KU.PATNAIK , M/S.P.K.DASH,N.MOHAPATRA,D.SAHU

CRLREV/834/2012

29 154/2020 AJAY KU.SAHOO-MP SATYABHUSAN DAS

MACA/73/2020

30 155/2020 KARTIKA CHANDRA GIRI-MP DAMODAR PATRA

CRLREV/559/2019

31 155/2020 BAJAJ ALLIANZ G.I.CO.LTD.-MP M/S.ADAM ALI KHAN

MACA/392/2019

32 156/2020 SWARNALATA MOHAPATRA@RITA MOHAPATRA-MP BIBHU PRASAD DAS

CRLREV/125/2020

33 156/2020 KABULI PARIDA-MP ANANGA KUMAR OTTA

MACA/74/2020

34 157/2020 MUKTARANI-MP B.S.DASPARIDA

CRLREV/126/2020

35 157/2020 KABULI PARIDA-MP ANANGA KUMAR OTTA

MACA/74/2020

36 158/2020 NILANCHAL PANDA-MP JYOTIRMAYA SAHOO

CRLREV/127/2020

37 159/2020 NILANCHAL PANDA-MP JYOTIRMAYA SAHOO

CRLREV/127/2020

38 160/2020 NILANCHAL PANDA-MP JYOTIRMAYA SAHOO

CRLREV/127/2020

39 161/2020 NARAHARI ROUT-MP AMIT PRASAD BOSE

CRLREV/29/2020

40 162/2020 SACHINDRA PATRA-MP DEVENDRA KUMAR SAHOO 1

CMP/163/2020

41 163/2020 AKSHAYA KUMAR PANDA-MP SAMBIT RATH

CMP/164/2020

42 166/2020 SWAPON KUMAR MOHAPATRA-MP S.S.S.MOHANTY

CMP/165/2020

43 167/2020 JUDHISTIRA PRADHAN-MP TUSHAR KUMAR MISHRA

CMP/166/2020

44 220/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/120/2020

45 221/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/120/2020

46 222/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/121/2020

47 223/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/121/2020

48 224/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/121/2020

49 249/2020 RADHU NAG-MP A.K.SAHOO

CRLA/116/2020

50 250/2020 PARAMJEET PRASAD-MP DEBASNAN DAS

CRLA/118/2020

51 251/2020 PARAMJEET PRASAD-MP DEBASNAN DAS

CRLA/118/2020

52 252/2020 GOBARDHAN PANGI-MP M/S.NIRANJAN LENKA

CRLA/337/2016

53 253/2020 BHRAMARBAR BEHERA-MP MANAS CHAND

CRLA/970/2019

54 255/2020 SK.NASRAT ALI-MP M/S.ARUN KUMAR MISHRA

CRLA/499/2016

55 256/2020 KISHNA CHANDRA KHATUA @ CHALIA-MP NILAKANTHA DAS

CRLA/119/2020

56 257/2020 KISHNA CHANDRA KHATUA @ CHALIA-MP NILAKANTHA DAS

CRLA/119/2020

57 258/2020 DEBA MADKAMI-MP SOBHAN PANIGRAHI

CRLA/120/2020
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58 259/2020 DEBA MADKAMI-MP SOBHAN PANIGRAHI

CRLA/120/2020

59 260/2020 SANTU@SANTOSH NAIK-MP M/S.PARTHA SARATHI DAS

CRLA/5/2015

60 261/2020 TIRABANTA KETKI-MP BIJAYA KUMAR BEHERA 1

CRLA/89/2020

61 261/2020 AUROBINDA DAS-MP ROHIT MAHATO

CRLMC/437/2020

62 262/2020 KAILASH CHANDRA JENA-MP PRASHANTA KUMAR NAYAK

CRLA/124/2020

63 263/2020 KAILASH CHANDRA JENA-MP PRASHANTA KUMAR NAYAK

CRLA/124/2020

64 264/2020 KAILASH CHANDRA JENA-MP PRASHANTA KUMAR NAYAK

CRLA/124/2020

65 264/2020 PRAVAKAR MOHANTY-MP PRAMOD CH.SEJPADA

CRLMC/443/2020

66 265/2020 OKIL CHHATAR-MP M/S.S.K.JOSHI

CRLA/237/2018

67 265/2020 BASANTA KUAMR SAHU-MP PRAJIT KUMAR PRADHAN

CRLMC/445/2020

68 266/2020 KARTIKA MEHER@BIKASH MEHER@HIMANSHU MEHER-MPM/S.GEETANJALI MAJHI

CRLA/494/2017

69 266/2020 GOURABASHIS DAS-MP SUJATA JENA

CRLMC/446/2020

70 267/2020 SARASWATI SAHU-MP AMIYA RANJAN MAJHI

CRLMC/405/2020

71 269/2020 RABINARAYAN NANDA-MP BHARAT JALLI

CRLMC/448/2020

72 270/2020 PAKI@LATIKA BARIK-MP SATYA RANJAN MULIA

CRLMC/453/2020

73 271/2020 M/S.SINHOTIA METALS AND MINERALS PVT.LTD-MP M/S.RAJJEET ROY

CRLMC/343/2018

74 2314/2020 ALOK KHAMARI-MP DAYANIDHI MOHANTY

WP(C)/5209/2020

75 2316/2020 RAMESH CHANDRA NANDA-MP M/S.BISWABIHARI MOHANTY

WP(C)/5216/2020

76 2317/2020 JUDHISTIR KHAMARI-MP DAYANIDHI MOHANTY

WP(C)/5219/2020

77 2318/2020 RASMIRANJAN MOHANTY-MP M/S. BISWABIHARI MOHANTY

WP(C)/5220/2020

78 2319/2020 UMESH CHANDRA JENA-MP M/S.GOPAL KRUSHNA MOHANTY

WP(C)/5222/2020

79 2320/2020 AJIT KUMAR GHADEI-MP M/S. H.N.MOHAPATRA

WP(C)/5227/2020

80 2321/2020 TUSHAR KANTI BEHERA-MP M/S.H.N.MOHAPATRA

WP(C)/5229/2020

81 2322/2020 PRADIPTA KUMAR ROUT-MP M/S.PRABODHA CH.NAYAK

WP(C)/5231/2020

82 2323/2020 PRAVAKAR MOHAPATRA-MP SUKANTA KU MISHRA

WP(C)/18221/2011

83 2324/2020 JHADESWAR JENA-MP M/S.PRADEEP KUMAR DAS

WP(C)/5243/2020

84 2325/2020 SATYANARAYAN ROUT-MP M/S.PRATYUSHA NAIDU

WP(C)/5246/2020

85 2326/2020 PITAMBAR MOHANTA-MP MANAS PATI

WP(C)/5257/2020

86 2327/2020 SNIGDHA MOHANTY-MP M/S.NIRANJAN SINGH (1)

WP(C)/5258/2020

87 2328/2020 BIDYADHAR MAHANTA-MP PRANAB KUMAR SAMANTARAY

WP(C)/5263/2020

88 2329/2020 THE EXECUTIVE ENGINEER ELECTRICAL, WESCO, DEOGARH-MPM/S.PRASANTA KUMAR TRIPATHY

WP(C)/5266/2020

89 2330/2020 SANTILATA PATTNAIK-MP M/S.BHAGABAN BEHERA
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WP(C)/5272/2020

90 2332/2020 PRADIPTA KUMAR MISHRA-MP M/S.AVIJIT MISHRA

WP(C)/5283/2020

91 2333/2020 M/S.TRL KROSAKI REFRACTORIES LTD.-MP M/S.SARADA P.SARANGI

WP(C)/14730/2017

92 2334/2020 M/S. BINU INDUSTRIES-MP SOUMYA MISHRA

WP(C)/459/2020

93 2335/2020 M/S. BINU INDUSTRIES-MP SOUMYA MISHRA

WP(C)/464/2020

94 2336/2020 ORIENTAL INSURANCE COMPANY LTD.-MP M/S.P.K.MAHALI

WP(C)/5295/2020

95 2337/2020 BHANUBATI SAMAL-MP M/S.P.C.ACHARYA

WP(C)/5300/2020

96 2338/2020 DEBADUTTA SAHOO-MP M/S.SK. ZAFARULLA

WP(C)/5315/2020

97 2341/2020 THE VICE PRESIDENT, M/S EMAMI PAPER MILLS LTD.-MPM/S.NITISH KUMAR MISHRA

WP(C)/402/2020

98 2342/2020 HAREKRUSHNA GIRI-MP M/S. S.A.PATNAIK

WP(C)/5317/2020

99 2344/2020 BIDYADHAR DAS-MP VIVEKANANDA JENA

WP(C)/2816/2020

100 2345/2020 ARUN KU.DUTTA-MP M/S.SOUMYA MISHRA

WP(C)/3656/2020

101 2346/2020 M/S VIPUL LTD.-MP M/S.S.MOHAPATRA

WP(C)/5325/2020

102 2347/2020 M/S VIPUL LTD.-MP M/S.S.MOHAPATRA

WP(C)/5326/2020

103 2348/2020 M/S VIPUL LTD.-MP M/S.S.MOHAPATRA (1)

WP(C)/5327/2020

104 2349/2020 M/S VIPUL LTD.-MP M/S.S.MOHAPATRA (1)

WP(C)/5328/2020

105 2351/2020 M/S VIPUL LTD.-MP M/S.S.MOHAPATRA (1)

WP(C)/5329/2020

106 2352/2020 MAA SARASWATI SELF HELP GROUP-MP M/S.DEVI PRASAD DASH

WP(C)/5330/2020

107 2353/2020 M/S VIPUL LTD.-MP M/S.S.MOHAPATRA (1)

WP(C)/5331/2020

108 2354/2020 M/S VIPUL LTD.-MP M/S.S.MOHAPATRA (1)

WP(C)/5332/2020

109 2355/2020 M/S VIPUL LTD.-MP M/S.S.MOHAPATRA (1)

WP(C)/5334/2020

110 2356/2020 SNEHALATA MISHRA-MP M/S.KRISHNA CHANDRA SAHU

WP(C)/5336/2020

111 2357/2020 JHILIMINA SCS LTD-MP M/S.PITAMBAR ACHARYA

WP(C)/5337/2020

112 2359/2020 SUKANTI TARAI-MP M/S.PRAMOD RANJAN BEHERA

WP(C)/5338/2020

113 2360/2020 SIPRA GHOSH-MP SUBASH CHANDRA PANI

WP(C)/5342/2020

114 2361/2020 M/S. FAMOUS SECURITY SERVICE-MP M/S.PRABODHA CHANDRA NAYAK

WP(C)/5343/2020

115 2362/2020 PRASANTA KUMAR PARIJA-MP M/S.J.N.JENA

WP(C)/5344/2020

116 2363/2020 AJAPAMALI NAIK-MP M/S.J.N.JENA

WP(C)/5346/2020

117 2364/2020 ANANT PURI DAS-MP M/S.SUBHRANSU BHUSAN MOHANTY

WP(C)/5347/2020

118 2365/2020 HINDUSTAN AGENCY-MP M/S. V.NARASINGH

WP(C)/5350/2020

119 2367/2020 KOLLI  VISWANATHAM-MP M/S. KALI PRASANNA MISHRA

WP(C)/5351/2020

120 2368/2020 THE EXECUTIVE ENGINEER, ELECTRICAL NESCO UTILITY-MPM/S.S.C.DASH

WP(C)/5352/2020
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121 2369/2020 PRAKASH BEHERA-MP M/S. DEBAKANT MOHANTY

WP(C)/5353/2020

122 2376/2020 BAJAJ ALLIANZ GENERAL INSURANCE COMPANY LTD.-MPM/S.ADAM ALI KHAN

WP(C)/4228/2020

123 2377/2020 BISWANATH BARAL-MP MISS DEEPALI MOHAPATRA

WP(C)/12329/2018

124 2378/2020 BELLAGUNTHA SCIENCE JUNIOR COLLEGE-MP M/S.S.C.SAMANTRAY

WP(C)/5365/2020

125 2380/2020 RAMAKANTA PRADHAN-MP M/S.PRAFULLA KUMAR RATH

WP(C)/5371/2020

126 2381/2020 MINATI JENA @ MINA KUMARI SAHOO-MP M/S.SATYABADI MANTRY

WP(C)/5374/2020

127 2382/2020 LOKANATH ROUT-MP M/S.BAISHNAB CHARAN DAS

WP(C)/5375/2020

128 2383/2020 PRIYANATH SAHOO-MP C.R.MOHANTY

WP(C)/5376/2020

129 2384/2020 LOKANATH ROUT-MP M/S.BISHNAB DAS

WP(C)/5378/2020

130 2385/2020 RABINDRA NAIK-MP M/S.DAYANANDA MOHAPATRA

WP(C)/5379/2020

131 2386/2020 NAGENDRA KUMAR TARAI-MP M/S.BICHITRA NARAYANA SATAPATHY

WP(C)/5388/2020

132 2387/2020 M/S PRINIK STEEL (P) LTD.,-MP M/S.B.P.MOHANTY

WP(C)/5391/2020

133 2388/2020 M/S PRINIK STEEL (P) LTD.,-MP M/S.B.P.MOHANTY

WP(C)/5391/2020

134 2389/2020 RENUBALA GOUR-MP M/S.M.PRATAP @ PRATAP KUMAR MOHAPATRA

WP(C)/5398/2020

135 2390/2020 ALEKH CHARAN SAHOO-MP M/S.SIBA PRASAD PATI

WP(C)/5399/2020

136 2391/2020 RAJESH KUMAR AGRAWAL-MP M/S.ABHAYA KUMAR PARIDA

WP(C)/5400/2020

137 2393/2020 SANDHDYA RANI LENKA-MP M/S.DR.J.K.LENKA

WP(C)/5402/2020

138 2394/2020 DANDADHAR NAIK-MP M/S.SRIKAR KU.RATH

WP(C)/28325/2013

139 2395/2020 RAJENDRA PRADHAN-MP M/S. AKSHAYA KU.SAHOO

WP(C)/5404/2020

140 2396/2020 ASHOK KUMAR MEHER-MP M/S.SIDHARTHA RAY

WP(C)/5403/2020

141 2397/2020 JYOTINDRA SAHU-MP M/S.AKSHAYA KU.SAHOO

WP(C)/5405/2020

142 2398/2020 BIBHUTI BHUSAN DASH-MP M/S.AVIJIT MISHRA

WP(C)/14616/2019

143 2399/2020 DHIRENDRA DHAL-MP M/S. D.N.SUBUDHI

WP(C)/5406/2020

144 2400/2020 RANJIT KUMAR BARAL-MP RAKESH KUMAR MALLICK

WP(C)/5408/2020

145 2401/2020 RANJIT KUMAR BARAL-MP RAKESH KUMAR MALLICK

WP(C)/5409/2020

146 2402/2020 SANDEEP SAHAY-MP AMIT MISHRA

WP(C)/5410/2020

147 1/2020 PARICHAY DAS-MP

COPET/12/2015

148 17/2020 JOGENDRA BHUYAN-MP

OJC/8253/2000

149 18/2020 JOGENDRA BHUYAN-MP

OJC/8253/2000

150 19/2020 JOGENDRA BHUYAN-MP

OJC/8253/2000

151 129/2020 TRILOCHAN BARAL-MP

BLAPL/5749/2019

152 130/2020 PINKU SETH@SATYARAM SETH-MP
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BLAPL/7402/2019

153 133/2020 STATE OF ORISSA-MP

FAO/514/2017

154 134/2020 STATE OF ORISSA-MP

FAO/514/2017

155 164/2020 DEBASANKAR PADHY-MP

CMP/64/2018

156 165/2020 DEBASANKAR PADHY-MP

CMP/63/2018

157 254/2020 BADAL@BIJAY KRUSHNA BUGUDAI-MP

CRLA/108/2016

158 258/2020 TRINATH HARIJAN @ BUDU-MP

ABLAPL/17597/2019

159 259/2020 JHARANARANI PANIGRAHI-MP

ABLAPL/741/2020

160 260/2020 IMRAN KHAN-MP

ABLAPL/15130/2019

161 261/2020 DUSMANTA SAMAL-MP

ABLAPL/644/2018

162 262/2020 SUKANTA PRADHAN-MP

CRLMC/1237/2019

163 263/2020 SURENDRA KUMAR SAHU-MP

CRLMC/358/2020

164 268/2020 TAPAN KU.ROY-MP

CRLMC/3239/2019

165 2315/2020 SUJAN PATEL-MP

WP(C)/1319/2016

166 2331/2020 KANAKAMMA TRUST-MP

WP(C)/19500/2008

167 2339/2020 BHAGIRATHI HIAL andANR-MP

WP(C)/14901/2012

168 2340/2020 SOUMYA RANJAN MISHRA-MP

WP(C)/13099/2019

169 2343/2020 SANKARSHAN DALAI-MP VIVEKANANDA JENA

WP(C)/20315/2019

170 2358/2020 CHANDRASEKHAR NAYAK-MP

WP(C)/2385/2020

171 2366/2020 HIMANTINI MANJARI SETHI @ HIMANTINI MAJARI SETHY-MP

WP(C)/1556/2020

172 2370/2020 NAROTTAM SAHU-MP

WP(C)/25272/2019

173 2371/2020 KRISHNA CH. MAHAKUR-MP

WP(C)/25281/2019

174 2372/2020 RAGHUNATH SAHOO-MP

WP(C)/25302/2019

175 2373/2020 GOKULA PADHAN-MP

WP(C)/25306/2019

176 2374/2020 DWITIYA PASAYAT-MP

WP(C)/25308/2019

177 2375/2020 PURNA CH.DASH-MP

WP(C)/25284/2019

178 2392/2020 SUBUDHI CHARAN SAHOO-MP

WP(C)/16300/2019
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